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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

Misc, Application No. E/Misc./70065/2016
Appeal No, E/990/2010-EX {DB)

Dated of Hearing /decision: 06/6/201G
PArising  out  of Urder-in-Appaal No.42-CE/ALLD/Z2010  dated

05.02.2010 passed hy Commissioner {Appeals), Central Excise,
Allahabad, (U.P.)] !
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Present for the Appellant: Shri D.K. 'Deb, {Assistant Commissioner) AR,
_Present for the Respondent: More

Coram: Hon‘ble Shri Anil Choudhary, Member (Judicial)
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Final Order No. "7[3.9_5—2_}? of

Per: Anil Choudhary
Heard the learned A.R. Appeal is disposed of as w iwdzawr}
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under the litigation policy, as prayed in Miscellanecus- Application WO e



E/Misc. /706972018, without entering into merite. Misc. Application

stands disposad of,

(Dictated and proncunced in the open Court}
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